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Hew Deihi this the 30th day of July,
.  mcjTlCE K M. AGARWAL, CHAIRMANhon'ble shri justice

hon-ble shri R. k. AHOOJA, member (A) .
Conar S/0 Sukhbasi Lai ,

Ashok Kumar Saga piats
R/0 B-1T8, Delhi Admn. Flats,
Timarpur, Delhi .

c-u ■ ^ervesh Bisaria, Advocate )( By Shri Sarvesn
-Versus-

App1 i cant

1 Lt. Governor through
Chief Secretary,Govt. of NOT of Delh,
5, Sham Nath, Marg,secretary (Health SEat^i ly welfare).
rnvt of NCI of Delhi , Respondents
Sham Nath Marg, Delhi •

n  R D E. R  (ORAL)

Shri Justice K. M. Agarwei :
,t is permitted

Learned ccuneei fcr the appi ican
l ication with l iberty to fie a

to w i thdraw this app

fresh app1 i cat i on.

( K. M. Agarwal )
Cha i rman

( R. K. Ah^o-ja )
Member (A)

/as/


